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Hon' Mr P.S. H.Mohd, A .M,
Hon ! Sharma, J.M

Sri D.P. Singh briefholder of
counsel for the applicant is
present. None is present for the
. respondents. Let counter be filed
within 4 weeks to which the applicant
may file rejoinder within 2 wedks
thereafter and list this case efore
DR(J) on 16-8-90 for fixing a
for orders/hearing as the case
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